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INCOME TAX APPELLATE TRIBUNAL, LUCKNOW

CAUSE LIST OF B BENCH FOR 25-MAY-2026 (MONDAY)

BEFORE HON'BLE KUL BHARAT, VICE PRESIDENT

AND HON'BLE ANADEE NATH MISSHRA, ACCOUNTANT MEMBER

IN COURT ROOM 1

WEBEX MEETING ID - 26420785626 PASSWORD - 12345 1

Appeal
Number

Assmt.

Year

Assessee Name

Remarks ]

) ITA
11208/BANG/2016

‘ 2011-12 ‘ [A] M/S MAGRATH PROPETIES PVT. LTD.

2010-
&7 /LKI\TN't)zozl 200101 (D] M/S MAGRATH PROPERTIES PRIVATE LIMITED
ITA 2012- |
| g8/LKw)2021 \ 2012 | (D] M/S MAGRATH PROPERTIES PRIVATE LIMITED |
| TA n 1
89/LKW/2021 \ 2013 | (D) M/S MAGRATH PROPERTIES PRIVATE LIMITED |
! - 1
5| o /LKI_\:V;,\/2021 \ 22%1145 [D] M/S MAGRATH PROPERTIES PRIVATE LIMITED |
[ ] ITA 2015-
6| w200t | 2016 | [0} WS MAGRATH PROPERTIES PRIVATE LIMITED
TA 2016- -
7 \ 92/LKW/2021 \ 205" | (D1 M/S MAGRATH PROPERTIES PRIVATE LIMITED \‘
8| o /LKr\;V;>2022 22%112' [A] ARPIT KUMAR SRIVASTAVA \ W
L ,
9 4 471/-[&5\,3;’2\025 2021 | [D] SURENDRA NATH SHIVHARE l 1‘
10/CO 63/LKW/2025) 2021-22 | [A] SURENDRA NATH SHIVHARE l
T \
11‘ éa /MrJVA/ZOZZ F.Y.12g17- [A] JHANKAR JEWELLERS PRIVATE LIMITED |
o A - i7-1a | [A] BALAJL SHAKTT BULLIONS & JEWELLERS PVT. |
94/LKW/2023 LTD., LUCKNOW. |
1
13| 347 /LIKW/2023 2019-20 | [A] SAURABH AGARWAL (E-FILED) |
14 348 /LII;TVCIZOZB 2019-20 | [A] PRANJAL AGARWAL (E-FILED) |
ITA w
15| 3a0/Liy2023 | 2019-20 | [A] SUMIT AGARWAL (E-FILED.) B
16| 5cp /Ler/2023 2019-20 | [A] SHIV KUMAR AGARWAL (E-FILED.)
17| 56, /Lg/e/zon 2019-20 | [A] NEHA AGARWAL (E-FILED.)
18| | a1 w2025 | 2016717 | [A] VISHWANATH YADAY




CAUSE LIST OF B BENCH FOR 25-MAY-2026 (MONDAY)

BEFORE HON'BLE KUL BHARAT, VICE PRESIDENT
AND HON'BLE ANADEE NATH MISSHRA, ACCOUNTANT MEMBER

IN COURT ROOM 1 \

WEBEX MEETING ID - 26420785626 PASSWORD - 12345

srl Appeal Assmt.
Number Year

Assessee Name

19 189/LKW/2025 2017-18 | [A] VISHWANATH YADAY

20

|
\2014 15

197/LKW/2025 \ [D] VARUNARJUN TRUST |
2017- \

[A] RAJSHREE TIWARI

\ 366/LKW/2025 2018

22~ 407 /LKW/2025 \2014 15 | [A] VEER PAL SINGH CHAUHAN
\2021-22 [A] NEETA TIWARI

23 408/LKW/2025

25|CO 52/LKW/2025\ 2022-23 | [A] KEDAR NATH SHRIKRISHNA

24\ 429/LKW/2025 \ 2022-23 \ [D] M/S KEDAR NATH SHRIKRISHNA

N

d
4

28 516/LKW/2025

502/LKW/2025 2026-27 | [A] SHRI GURDWARA KIRTAN

[D] THE DISTRICT COOPERATIVE BANK LAKHIMPUR
KHERI LTD

2018-19 [D] THE DISTRICT COOPERATIVE BANK LAKHIMPUR |
KHERI LTD

\2017-18 \ [D] DARPAN CHUGH \ ﬂ\

N

2015- 16‘

513/LKW/2025 \

29\ 830/LKW/2025
30| CO 3/LKW/2026 \ 2017-18 \E] DARPAN CHUGH \

|
Assl. egfstraA
_QZ-Ma y-2026




R
‘\ CAUSE LIST OF A BENCH FOR 25-MAY-2026 (MONDAY)
BEFORE HON'BLE SUDHANSHU SRIVASTAVA, JUDICIAL MEMBER
AND HON'BLE NIKHIL CHOUDHARY, ACCOUNTANT MEMBER
IN COURT ROOM 2
WEBEX MEETING ID - 26400694010 PASSWORD - 123456
srl|Appeal Number A$‘Zr:rt' Assessee Name Remarks
1 l 425 /LKW /202 4 2015-16 | [A] MAHIPAL SINGH RAGHAV
2 \ 426/LKW/2024 2015-16 | [A] MOHIT SINGH RAGHAV
r3 \ " /u<w 2024 | 2015-16 | [D] MOHIT SINGH RAGHAV
rq ) 7875{%3};‘025 2014-15 | [D] SRI RAM AGARWAL
F\ 7831/-[%/%/}9025 2014-15 | [D] RITU AGARWAL
6 | 357 /u<w /2025 2018-19 | [A] THE ALICE GREEN
| 7 495 /erm 12025 [2022-2023) [A] U P STATE BRIDGE CORPORATION LTD.
8 | gos /Lgvo/zozs 2017-18 | [A] SUNIL KUMAR NAYYAR
9 113/LEVC/2026 2017-2018| [A] PREM CHANDRA SINGH
10 170/LI|<TvC/2026 2017-2018| [A] PREM CHANDRA SINGH
1 |39 /LIKTwA/zozs 21-22 | [A] MITTAL-RISHUQV)
12 .- /th;TvC/zoze 2013-14 | [A] ROHIT ARORA
131, 4e/ur<rwA/zozs 2014-15 | [A] ROHIT ARORA
14| 140 /LIKTVC/2026 2015-16 | [A] ROHIT ARORA
15| 10 /LII;TVC/ZOZG 2016-17 | [A] ROHIT ARORA
16| 4o, /anve/zozs 2017-18 | [A] ROHIT ARORA
17| 1e, /LIKTVC/zozs 2018-19 | [A] ROHIT ARORA
g“Asslstant egistrar
Q2-May-2026




Y INCOME TAX APPELLATE TRIBUNAL LUCKNOW

CAUSE LIST OF SMC BENCH FOR 25-MAY-2026 (MONDAY)

BEFORE HON'BLE SUDHANSHU SRIVASTAVA, JUDICIAL MEMBER
IN COURT ROOM 2

WEBEX MEETING ID- 26400694010 PASSWORD- 123456

Appeal Assmt.
‘;w N:r%ber $e:1r Assessee Name
ITA
‘1 228/LKW/2026 2011-12 | [A] USHA DEVI

gyAss/s;agt'ﬂeglstraJ

-May-202




INCOME TAX APPELLATE TRIBUNAL, LUCKNOW

CAUSE LIST OF B BENCH FOR 26-MAY-2026 (TUESDAY)

BEFORE HON'BLE KUL BHARAT, VICE PRESIDENT
AND HON'BLE ANADEE NATH MISSHRA, ACCOUNTANT MEMBER

IN COURT ROOM 1

WEBEX MEETING ID - 26420785626 PASSWORD - 12345

—

Srl

Appeal
Number

Assmt.

Year Assessee Name

Remarks

1

SA 1/LKW/2024

2018-19 | [A] M/S U.P AWAS EVAM VIKAS PARISHAD

2

SA
13/LKW/2024

2021-22 | [A] M/S U.P.AWAS EVAM VIKAS PARISHAD

H

ITA

158/LKW/2023

2018-19 | [A] M/S U.P AWAS EVAM VIKAS PARISHAD

N

ITA

323/LKW/2024

2021-22 | [A] M/S U.P.AWAS EVAM VIKAS PARISHAD

s

ITA

411/LKW/2018

2008-09 | [A] SHRI SANJAY KUMAR BHATIA

SA 4/LKW/2025

2021-22 | [A] SWARADHYA HEALTHCARE PRIVATE LIMITED

SA 5/LKW/2025

2022-23 | [A] SWARADHYA HEALTHCARE PRIVATE LIMITED

SA 6/LKW/2025

2019-20 | [A] SWAPNIL GUPTA

SA 7/LKW/2025

2020-21 | [A] SWAPNIL GUPTA

10

ITA

116/LKW/2023

2012-13 | [A] ASHOK KUMAR GUPTA

11

ITA

426/LKW/2023

2015-16

[A] SMT. SUSHILA NARENDRAJIT SINGH SEWA NIDHI\

12

ITA

262/LKW/2024

2012-13 | [A] KAMAL JAIKISHAN CHANDWANI

ITA

401/LKW/2024

[D] U P COOPRATIVE SUGAR FACTORIES

2020-21 |cenERATION LIMITED (E.F.)

14

ITA

126/LKW/2025

2018-19 | [A] ASHOK KUMAR MISHRA

15

ITA

202/LKW/2025

2017-18 | [A] RAJIV SHUKLA

16

ITA

225/LKW/2025

2018-19 | [A] RAJ RAJESHWARI TECHNO FAB PRIVATE LTD.

17

ITA

385/LKW/2025

2021-22 | [A] BHOOPESH KUMAR

18

ITA

452/LKW/2025

2017-18 | [D) M/S FIVE ROSES

_

19

ITA

453/LKW/2025

2015-16 | [D] M/S FIVE ROSES




CAUSE LIST OF B BENCH FOR 26-MAY-2026 (TUESDAY)

BEFORE HON'BLE KUL BHARAT, VICE PRESIDENT
AND HON'BLE ANADEE NATH MISSHRA, ACCOUNTANT MEMBER

IN COURT ROOM 1

|

WEBEX MEETING ID - 26420785626 PASSWORD - 12345

Appeal Assmt.
Number Year

Assessee Name \ Remarks l

I I

2014-15 | [A] SHYAMU SHARMA

29/LKW/2026 \ |
153/LKW,2026\\ 2020-21 | [A] ADARSH SANSKRITIK SAMITI |

2017-18 \ [A] SHREE BALAJI MOBILES

154/LKW/2026

193/u(w/2025 2016-17 | [A] QUDRAT ULLAH

194/._wa2026\ 2019-20 | [A] GAURT SHANKER TIWARI

S B

&As%egistraf@
ﬂ-Ma y-2026




INCOME TAX APPELLATE TRIBUNAL, LUCKNOW

—

CAUSE LIST OF A BENCH FOR 26-MAY-2026 (TUESDAY)

BEFORE HON'BLE SUDHANSHU SRIVASTAVA, JUDICIAL MEMBER
AND HON'BLE NIKHIL CHOUDHARY, ACCOUNTANT MEMBER

IN COURT ROOM 2

WEBEX MEETING ID - 26400694010 PASSWORD - 123456

Appeal

Assmt.

1

Sl Number Year Assessee Name Remarks |
ITA
7-1
70/LKW/2025 2017-18 | [A] MAHESH KUMAR AGARWAL
ITA ] ] |
2| 654/LKW/2025 2022-23 | [A] CO-OPERATIVE CANE DEVELOPMENT UNION LTD. B
3 ITA 2020-21 | A] CO-OPERATIVE CANE DEVELOPMENT UNION '
818/LKW/2025 LIMITED PHARDHAN _’__‘
4 ITA 5018-19 | A] CO-OPERATIVE CANE DEVELOPMENT UNION
819/LKW/2025 LIMITED ]
TS ITA 5018-19 | [A] CO-OPERATIVE CANE DEVELOPMENT UNION ,
820/LKW/2025 LIMITED ‘
ITA 2022- ‘
6 | 696/LKW/2025| 2023 | [A] PANKA) GUPTA
ITA
7 | g01/Lkwy2025 | 2017718 | [O] AMIT OMAR |
ITA
8 | go4/Lkw/2025 | 201819 [A] HARI SHANKER YADAV
ITA
9 | 807/LKW/2025 2017-18 | [A] LENS & GRAPHICS NORTH
ITA
10 | gog/iiowy2025 | 2018-19 | (A1 SIYA RAM GUPTA \
ITA |
11| 4/Lkw/2026 2015-16 | [A] DHARMENDRA KUMAR RASTOGI | |
ITA | |
12 5/ kw/2026 2018-19 | [A] PRAYAG NARAIN BINDRA PRASAD |
ITA ,
13 6/LKwW/2026 2016-17 | [A] STATE BANK OF INDIA, OVERSEAS BRANCH \
ITA |
14| g7/LKW/2026 2018-19 | [A] SMECCC-CODE-5030 STATE BANK OF INDIA |
ITA l
15| 50/w/2026 | 201812 [A] AJAY KUMAR MISHRA |
ITA
16 00 Lw/2026 | 201718 [A] MANO) GOYAL i
2"’ Assistanl"Registrar
@7-May-2026




INCOME TAX APPELLATE TRIBUNAL, LUCKNOW

CAUSE LIST OF SMC BENCH FOR 26-MAY-2026 (TUESDAY)

BEFORE HON'BLE SUDHANSHU SRIVASTAVA, JUDICIAL MEMBER
IN COURT ROOM 2

WEBEX MEETING ID- 26400694010 PASSWORD- 123456

Appeal Assmt. Remarks
Srl Number Year Assessee Name

|
2011-
186/LKW/2026 5012 | [A]AROON BHATIA

\ 192/u(w/2025 2016-17 | [A] SANJAI KARN

Tol~]-]

39/LKW,2025 2017-18 | [A] SARNATH FINANCE LTD.

‘ 40/LKW/2025 2017-18 | [A] SARNATH FINANCE LTD.
ITA
5 l898/LKW/2025 2024-25 | [A] ANKIT AGARWAL

Y

Ass:%lstrar

@7-May-2026




I

[

NCOME TAX APPELLATE TRIBUNAL, LUCKNOW

CAUSE LIST

BEFORE

OF B BENCH FOR 28-MAY-2026 (THURSDAY) ‘

HON'BLE KUL BHARAT, VICE PRESIDENT |

AND HON'BLE ANADEE NATH MISSHRA, ACCOUNTANT MEMBER |

IN COURT ROOM 1

WEBEX MEETING ID - 26420785626 PASSWORD - 12345 |

Appeal

srl Number

Year

Assmt.

Assessee Name Remarks

ITA

11 570/Lkw/2023

2021-22

[A] AKG INFRATECH PRIVATE LIMITED

2 ITA
444/LKW/2024

2015-16

[A] REKHA GOEL

ITA

263/LKW/2025| 17718

[A] DEVENDRA PRATAP SINGH

ITA
664/LKW/2025

2013-14

[A] RAJIV PANJWANI

ITA
665/LKW/2025

2014-15

|

|

[A] RAJIV PANJWANI }
)

ITA
237/LKW/2026

2021-
2022

[A] INSTITUTE OF ENTREPRENEURSHIP \
DEVELOPMENT, UP “ \

ITA
242/LKW/2026

2013-14

[A] RAJKAPOOR LALATA PRASAD GUPTA

ITA
243/LKW/2026

2017-18

[A] RAJKAPOOR LALATA PRASAD GUPTA

ITA
245/LKW/2026

2014-15

LIMITED

ITA

10| 547/LKW/2026

2016-17

[A] TOUCH WOOD INFRA VENTURES PRIVATE ‘ ‘
|
\

[A] SUSHMA DUBEY

ITA

111 548/LKW/2026

2017-18

[A] SUSHMA DUBEY
I

&'Asslstan? Registrar

§T-May-2026




INCOME TAX APPELLATE TRIBUNAL, LUCKNOW

CAUSE LIST OF A BENCH FOR 28-MAY-2026 (THURSDAY)

BEFORE HON'BLE SUDHANSHU SRIVASTAVA, JUDICIAL MEMBER

]

AND HON'BLE NIKHIL CHOUDHARY, ACCOUNTANT MEMBER |

IN COURT ROOM 2

WEBEX MEETING ID - 26400694010 PASSWORD - 123456

Srl f?l?:\iilf A:Z[:: ; Assessee Name Remarks |
1 7325{%\5,}‘2‘024 2011-12 | [A] JAI SHANKAR SINGH |
2 73;&5\33’2‘024 2012-13 | [A] JAI SHANKAR SINGH B
3 | o 24 | 2013-14 | [A] JAT SHANKAR SINGH |
4 | 24| 2014-15 | [A] JAT SHANKAR SINGH

5 7365[%3}‘2‘024 2015-16 | [A] JAI SHANKAR SINGH

6 73751(}052}’2‘024 2017-18 | [A] JAI SHANKAR SINGH

7 772%5\‘3}’2‘024 2016-17 | [A] JAI SHANKAR SINGH ;
8 98/u<r\:v72022 2017-18 | [A] JAI SHANKAR SINGH ‘|
9 7385[(3}’2‘024 2017-18 | [A] UMA SINGH 7
10 7395{%332024 2013-14 | [A] SHESH DHAR SINGH T
1 7405[&%;‘024 2014-15 | [A] SHYAM DHAR SINGH L
12|, 415[&5\2}’2“024 5014-15 | [A] SHESH DHAR SINGH

13 7651/&5\’2}’2‘024 2011-12 | [A] SHESH DHAR SINGH J
14 766;{%}‘2‘024 2012-13 | [A] SHESH DHAR SINGH

15 7675{%}9024 2015-16 | [A] SHESH DHAR SINGH

16 7681;&5\’133?024 2016-17 | [A] SHESH DHAR SINGH |

17 7695[]((5\;’)’;024 2017-18 | [A] SHESH DHAR SINGH

18 770},{%2}9024 2016-17 | [A] SHYAM DHAR SINGH |




CAUSE LIST OF A BENCH FOR 28-MAY-2026 (THURSDAY)

| BEFORE HON'BLE SUDHANSHU SRIVASTAVA, JUDICIAL MEMBER

IN COURT ROOM 2

‘ AND HON'BLE NIKHIL CHOUDHARY, ACCOUNTANT MEMBER

[ WEBEX MEETING ID - 26400694010 PASSWORD - 1234ﬁ56

Appeal

Srl Number

Assmt.
Year

Assessee Name

IT(SS)A
771/U(W/2024

2017-18

[A] SHYAM DHAR SINGH

rN

l
0 ‘671 /LKW/2024

2015-16

[A) SJS INFRADEVELOPERS PVT. LTD.

\ Remarks
|

N
—

r 672/LKW/2024

2016-17

[A] SIS INFRADEVELOPERS PVT. LTD.

N

2

o
|

673/LKW/2024

2017-18

[A] S)S INFRADEVELOPERS PVT. LTD.

N~

P 396/LKW,’2024

2017-18

[D] NITIN DWAROOP AGARWAL (E.F.)

24 ITA
339/LKW/2025

2016-17

[A] M/S RAGHWENDRA RAJENDRA PUBLIC
EDUCATIONAL SOCIETY

ITA

25| 340/LKW/2025

2015-16

[A] VINAY KUMAR SHUKLA

|

ITA

261 611 /LKW/2025

2017-18

[A] SHIV KUMAR SAXENA

ITA

27 | 704/LKW/2025

2021-22

INDUSTRIES

[A] JAI MAHADEV SEASONING PLANT AND CHIPPER

ITA

28| 505/LKW/2025

2022-23

INDUSTRIES

[A] JAI MAHADEV SEASONING PLANT AND CHIPPER

i
|
I

ITA

29| 207/LKW/2025

2017

[D] AVANEESH JAYASAVAL

ITA
708/LKW/2025

2017-18

[A] SARIKA NAYYAR

ITA
709/LKW/2025

2017-18

[A] SARIKA NAYYAR

[ ITA
789/LKW/2025

2022-23

‘;3 ITA
162/LKW/2026

2022

(D] HIRISE HOSPITALITY PRIVATE LIMITED

I

(D) COOL BREEZE PROPERTIES PRIVATE LIMITED

ITA
164/LKW/2026

2022-23

[A] DEEPA AGARWAL

ITA
L 167/LKW/2026

2019-20

[A] SUMAN SINGH

36| e o
| 168/LKW/2026

NA

[A] LAKSHMI DEVI SHIV NARAIN CHARITABLE TRUST

] ITA
7 169/KW/2026 | °

ITA
138y 9/0kwr2026 |

2015-16 |

[A] PREM PRAKASH

2022+ | [A] HINDUSTAN AERONAUTICS LTD. KORWA DIV

2023

t MPLOYEES PROVIDENT FUND

—



=

CAUSE LIST OF A BENCH FOR 28-MAY-2026 (THURSDAY)

BEFORE HON'BLE SUDHANSHU SRIVASTAVA, JUDICIAL MEMBER
AND HON'BLE NIKHIL CHOUDHARY, ACCOUNTANT MEMBER ;

WEBEX MEETING ID - 26400694010 PASSWORD - 123456

IN COURT ROOM 2

Appeal Assmt.
Srl NESber Ve Assessee Name Remarks
39 ITA 2016-17 [A] STATE BANK OF INDIA DEFENCE BANKING
180/LKW/2026 BRANCH CANTT LUCKNOW ‘ ‘
40 ITA 2017-18 [A] STATE BANK OF INDIA CHOWK BRANCH ‘
181/LKW/2026 LUCKNOW \
41 ITA 2013-14 [A] U P CIVIL SECRETARIAT PRIMARY CO-OPERATIVE ‘
182/LKW/2026 BANK LTD. ‘
ITA 3
42| g5 JLKW/2026 2021-22 | [D] MENTOR BUILDWELL PRIVATE LIMITED ]

Assis;an! ;f.'_f,;'i.r;tra:J

g7-May-202




E L L

CAUSE LIST OF SMC BENCH FOR 28-MAY-2026 (THURSDAY)

\ BEFORE HON'BLE SUDHANSHU SRIVASTAVA, JUDICIAL MEMBER
IN COURT ROOM 2

WEBEX MEETING ID- 26400694010 PASSWORD- 123456

Assmt.
srl :3:1%;:, Year Assessee Name Remff"
ITA -
1 | 536/Lcwy2024 | 2017718 | [A] HASEEB AHMAD
ITA
2 | goo/Liw/2025 | 2018719 | [A] MUHAMMAD AAMIR ] -

grvlssrsta eqgistrar
 @7-May- -2026
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